FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency
Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF

OSSL AGRI LOGISTICS PRIVATE LIMITED

RELEVANT PARTICULARS

Name of corporate debtor

OSSL Agri Logistics Private Limited

Date of incorporation of corporate debtor

24/01/2020

Authority under which corporate debtor is
incorporated / registered

ROC Gwalior

Corporate Identity No. / Limited Liability
Identification No. of corporate debtor

U60222MP2020PTC050759

Address of the registered office and
principal office (if any) of corporate debtor

Infront of IIITM College Near Hazira
Police Station, Morena Link Road,
Gwalior, Madhya Pradesh, India, 474015

Insolvency commencement date in respect
of corporate debtor

09/10/2025

Estimated date of closure of insolvency
resolution process

07/04/2026

Name and registration number of the
insolvency professional acting as interim
resolution professional

Mangesh Vitthal Kekre
Reg. No.: IBBI/IPA-001/IP-P00539/
2017-18/10964

Address and e-mail of the interim resolution
professional, as registered with the Board

Address: 607, Chetak Center, RNT Marg,
Near Hotel Shreemaya, Indore, Madhya
Pradesh - 452001

Email: ca.mangesh@gmail.com

10.

Address and e-mail to be wused for
correspondence with the interim resolution
professional

Address: 607, Chetak Center, RNT Marg,
Near Hotel Shreemaya, Indore, Madhya
Pradesh - 452001

Email: ip.osslagri@gmail.com

11.

Last date for submission of claims

23/10/2025

12.

Classes of creditors, if any, under clause (b)
of sub-section (6A) of section 21,
ascertained by the interim resolution
professional

Based on limited information, there is no
class of creditors u/s 21(6A) (b) of IBC,
2016

13.

Names of Insolvency Professionals
identified to act as  Authorised
Representative of creditors in a class (Three
names for each class)

NA

14.

(a) Relevant Forms and
(b) Details of authorized representatives
are available at:

(a) Web link: The relevant form can be
downloaded from
https://ibbi.gov.in/en/home/downloads

(b) Physical address: Not applicable




Notice is hereby given that the National Company Law Tribunal, Indore bench has ordered the
commencement of a Corporate Insolvency Resolution Process of OSSL Agri Logistics Private
Limited on 09/10/2025.

The creditors of OSSL Agri Logistics Private Limited are hereby called upon to submit their
claims with proof on or before 23/10/2025 to the interim resolution professional at the address
mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with proof in person, by post or by electronic means.

A financial creditor belonging to a class, as listed against the entry No. 12, shall indicate its
choice of authorized representative from among the three insolvency professionals listed
against entry No.13 to act as authorized representative of the class (in Form CA.) — Not
Applicable

Submission of false or misleading proofs of claim shall attract penalties.

Date :11/10/2025
Place: Indore “l

Mangesh Vitthal Kekre

Interim Resolution Professional

OSSL Agri Logistics Private Limited

Reg. No. IBBI/IPA-001/1P-P00539/2017-18/10964
AFA Valid till: 31/12/2025
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Bhopal, Saturday, October 11, 2025

POLL UNDERSTANDING | Grapevine has it that Chirag might be given a ‘more important’ ministry in the next cabinet reshuftle

YOGI BLITZ FOR BIHAR POLLS

UP CM to spearhead BJP’s high-voltage campaign,
over 100 leaders join poll mission

Dheeraj Kumar
PATNA

Union minister Chirag Pas-
wan s LJP (RV) on Saturday
convened a meeting to dis-
cuss seat sharing within NDA
and finalise the party’s candi-
dates for the upcoming Bihar
assembly election, as the
former's deal with BJP on
the issue was almost final.
The decision comes
against the backdrop of
NDA s allies inching closer

to finalising crucial seat-allo-
cation talks for the polls.
During the meeting, LJP
leaders will deliberate on is-
sues like the number of seats
to contest, candidate selec-
tion, and overall campaign
strategy.

Earlier, BJP MP and Union
Minister Nityanand Rai
visited LJP chief Chirag Pas-
want to end the deadlock on
the seat sharing. Chirag ex-
uded confidence that talks
were progressing positively

and were in the final stages,
dismissing rumours of any
discord within the NDA.

“The talks are progressing
in a positive direction and are
now in their final stages. We
aim to deliberate thoroughly
on every detail, be it seats,
candidates, or campaign
strategies,” he remarked.

“I have no worries about
getting proper respect in the
alliance when Prime Min-
ister Narendra Modi is there,”
he remarked.

Filing of nomination papers begins

PATNA: Filing of nomination papers began on Friday for the elections to 121 seats
in the first phase of the Bihar assembly polls, officials said. The first round of the
elections will be held on November 6. Candidates can file their nomination papers
till October 17, and the scrutiny of such documents will be held on the next day,
according to a notification. The last date for withdrawal of nominations is October
20 for the first phase of the assembly polls. The ruling NDA and the opposition
INDIA bloc have not declared their list of candidates so far.

Jail or hell: Congress vows crackdown on mafias

PATNA: The Congress on Friday said if the opposition INDIA bloc wins the Bihar
polls, "syndicate crime groups and mafias would be either in jail or in hell". Ad-
dressing a press conference as part of the party’s '20 Saal, 20 Sawal' campaign,
Congress Rajya Sabha MP Akhilesh Prasad Singh said there are 12 kinds of or-
ganised crime groups operating in the state. "These include the microfinance,

LJP (RV), BJP ‘TRUCE’?
Chirag scales down to 25 seats

LJP will reportedly accept
25-26 seats, scaling down
from its earlier demand of 40
seats and concessions on
other issues, including execu-
ting the 'Bihar first, Bihari
first' agenda and 'due re-
spect’ at all levels of the gov-
ernment.

Sources said that Chirag
might be given a “more im-
portant” ministry in the next
cabinet reshuffle and his
party possibly also a Rajya
Sabha seat. Chirag, who is

pressing hard for the imple-
mentation of his “Bihar First
Bihari First” agenda in the
state, showing his ambition
to play a major role in the
state politics.

Chirag had also expressed
his willingness to contest the
assembly election if his party
wanted him to do so. He had
also said that he would con-
test the election from the
general seat. Presently, he
represents Hajipur Lok
Sabha constituency.

| rouwss

asserted.

sand, liquor, tender, recruitment, education, mining, supari, adul-
teration and transfer-posting mafia,” he said. "If INDIA bloc government is
formed, we will have zero tolerance towards these syndicate crime groups,” Singh

JD(U), LJP leaders join RJD

PATNA: Former JD(U) lawmakers Santosh Kushwaha and Rahul Sharma on
Friday joined the opposition RJD ahead of next month's Bihar assembly elec-
tions. JD(U)'s Banka MP Girdhari Prasad Yadav’s son Chanaykya Prasad Ran-
jan and Lok Janshakti Party leader Ajay Kushwaha also joined the RJD in the
presence of party leader Tejashwi Yadav. Welcoming the new entrants, Yadav
said, "The RJD family welcomes Santosh Kushwaha, Rahul Sharma, Ajay
Kushwaha and Chanaykya Prasad Ranjan. The party will be strengthened
after their joining."

No alliance with SP as Congress announces MLC candidates

Biswajeet Banerjee
LUCKNOW

The Congress on Friday de-

clared its candidates for five
Legislative Council seats in
Uttar Pradesh, asserting that
it will contest the upcoming

teachers’ and graduates’
constituency elections inde-
pendently, without any al-
liance with the Samajwadi

Party. Uttar Pradesh Con-
gress president Ajay Rai
made the announcement at
the party headquarters in

Lucknow and said the Con-
gress will field candidates
on all 11 MLC seats across
the state.

50 NOT OUT! CONGRESS
MOCKS TRUMP CLAIM COUNT

Gaurav Vivek Bhatnagar
NEW DELHI

The Congress on Friday
claimed that United States
President Donald Trump has
now officially made 50 claims
of having stopped Operation
Sindoor in May this year by
using trade as a bargaining
chip.

In a statement, Congress
general secretary Jairam Ra-
mesh, who has since May is-
sued over score of statements
on the subject after most of the
assertions made by Trump,
said “yesterday (Thursday) was
also the day when President
Trump, during his meeting
with President Alexander

Stubb of Finland, reached the
half-century mark on his claim
that he stopped Operation Sin-
door using trade and tariffs as
his Brahmastra.”

Stating that President
Trump has been “consistent,
insistent, and persistent” in
making the claim, Ramesh
added that “it won't be long be-
fore he scores a century”.

Incidentally, India has all
along denied that it had
stopped its attacks on the ter-
ror outfits under any pressure
and repeatedly asserted that it
was only after Pakistan’s Direc-
tor General of Military Oper-
ations approached his Indian
counterpart to stop hostilities
that the strikes were stopped.

Trump, who had been eye-
ing the Nobel Peace Prize, had
on multiple occasions claimed
that he had stopped seven
wars of which he counted Op-
eration Sindoor as one. How-
ever, India has all along
countered his claims.

In a clear denial of US claims
that it had brokered the truce
between India and Pakistan,
Prime Minister Narendra
Modi had while addressing a
discussion on Operation Sin-
door in Parliament in July this
year said that “not a single
world leader asked us to stop
the operation -- our actions
were precise and non-escala-
tory, just as we had com-
mitted”.

Prove charges
against WB

CEO:LoP to

Mamata

Aritra Singha / Agency
KOLKATA

Senior BJP leader Suvendu Ad-
hikari on Friday called upon
West Bengal Chief Minister
Mamata Banerjee to prove her
allegation that Chief Electoral
Officer (CEO) Manoj Agarwal is
corrupt by October 13, or else it
would be presumed that she
was not telling the truth. The
chief minister was trying to in-
timidate the poll panel officials
in the state as she is scared
about the implementation of
Special Intensive Revision (SIR)
of electoral rolls by the EC, the
BJP leader alleged.

The BJP has been alleging
that West Bengals electoral
rolls contained a large number
of false voters who support the
TMC, and the ruling party is
scared that their names would
be deleted during the SIR.

"Mamata Banerjee has
hinted about irregularities
against the CEO during her
stints in various posts earlier.
She has also claimed she has
evidence of the conspiracy be-
hind the SIR exercise. Let her
provide documentary proofs
by 5 pm on Monday.

Otherwise, we will assume
she is peddling falsehood. We
will assume she is afraid of the
prospect of SIR and trying to in-
timidate EC officials to facilitate
illegal voters,” Adhikari said.

Responding to the allegation,
TMC spokesperson Arup
Chakraborty said Adhikari's
statements only show the
eagerness of BJP leaders to
shield EC officials who are al-
legedly working to delete
names of bonafide voters from
the electoral rolls in the run up
to 2026 assembly polls to help
the BJP.

Meghalaya CM calls
for peace after clash

PTI / IMPHAL/SHILLONG

A day after a person was killed in a clash between two groups
near the Assam-Meghalaya border, Meghalaya Chief Minister
Conrad K Sangma on Friday urged people not to resort to vi-
olence and called for peace in the interstate border areas.
Sangma, who is in Imphal on a two-day visit, termed the
incident as "unfortunate” and said the root cause of the prob-
lem is the "differences in terms of the border between Assam

and Meghalaya.
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Biswajeet Banerjee
LUCKNOW

With the Election Commission
announcing the Bihar Assembly
election schedule, the BJP has
shifted into top gear, deploying
its Uttar Pradesh leadership to
anchor the campaign across
Bihar.

Chief Minister Yogi Aditya-
nath is set to lead the party’s
high-voltage campaign, ad-
dressing more than 24 rallies
across both phases and reaching
voters in over 50 constituencies.
According to party insiders,

Yogi’s rallies remain among the
most in-demand after those of
Prime Minister Narendra Modi.
Several BJP leaders in Bihar
have reportedly requested the
central leadership to include
Yogi’s public meetings in their
constituencies, citing his
strong public connect and
powerful oratory. His in-
fluence is said to be particu-
larly strong in the bordering
districts of Gopalganj, Saran,
Siwan, and Valmikinagar,
which share deep social and
cultural ties with Gorakhpur.
The BJP has deployed more

than 100 MLAs and MLCs from
Uttar Pradesh to manage spe-
cific assembly constituencies in
Bihar. Responsibilities have
been divided among promi-
nent leaders: former minister
Dr. Mahendra Singh will super-
vise about 40 constituencies,
while Jal Shakti Minister Swa-
tantra Dev Singh will take
charge of the Ara district.

Pawan Singh’s wife meets PK,
says no political purpose
'fﬁ‘* Yo !,ﬂ

Dheeraj Kumar
PATNA

Amid speculations over her
willingness to contest up-
coming assembly election,
Bhojpuri  actor-politician
Pawan Singh's wife, Jyoti
Singh, on Friday met Jan Su-
raaj Party founder Prashant
Kishor in Patna even as the
latter claimed that she did
not say anything about trying
her luck in the election.

Jyoti Singh, who is the
second wife of Pawan Singh,
hit the headlines when she
broke down outside his
Lucknow residence claiming
he had filed an FIR against
her and also accused him of
infidelity.

She met the poll strategist-
turned-politician a day after

Kishor's Jan Suraaj Party an-
nounced 51 candidates for
the elections to 243 seats of
the Bihar assembly. Bihar
polls will be held in two
phases on November 6 and
11, while the result will be de-
clared on November 14.
Pawan Singh has alleged
that his wife is pressuring
him to get her an election
ticket. On the other hand,
Jyoti Singh has said that she
has prepared extensively and
will contest polls if she wants,
and that has nothing to do
with Pawan Singh's election.

Earlier, Pawan Singh had
shared a lengthy note in
Hindi, alleging that she was
using him for political mile-
age. He had recently re-
turned to BJP after his series
of meetings with senior party
leaders, including Union
Home Minister Amit Shah
and party president JP
Nadda. There are specula-
tions that the party may field
him from the Arrah assem-
bly seat. Talking to newsper-
sons, Kishor claimed that
Jyoti did not discuss anything
about contesting the election.
"During the meeting, I felt
she did not come with a mo-
tive of contesting election or
getting a ticket but wanted
what happened to her should
not happen to any other
woman in Bihar," he added.
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of receipt of the sald Notice,

Having failed to repay the amount, the Notice s Issued to the borrower and the public in general that the
undersigned hos token symbolic possession of the property described below, by exercising powers
conferred on I1|n-|.|'|1|_-r urder Sectlon 12(4) of the sold Act reod with HL:IL- B ﬂ-f tha said n.uleu. on the below-
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SYMBOLIC POSSESSION NOTICE

Branch Office:; 1ICICT Bank Ltd Office Mumber 201-B, 2nd Floor, Rood Mo, 1
Plet Ho-B3, WIFI IT Pork, Wagle Industriol Estote, Thane ['West)- 400604
The Authorised ICIC| Bonk Officer under the Securitisotion, Reconstruction of Finoncial Assets ond
Enforcement of Security Interast Act, 2002 and in exercise of the powers conferred under section 13{12)

read with Rule 3 of the Security Interest (Enforcement) Rules 2002, issued Demond Motices to the
borrower{s) mentloned belaw, to repay the amount mentioned in the Motice within 60 days from the daote

Sr Name of the {Juscnpunn of F'rupt:rt:.r.l' Dt ':I'T Dumnnd Mame
Mo Hnrmm'-rh.h’ Loon Date of Symbolic N”‘ ':E'r Amount of
Account Number Possession D._":E FFts} Braneh
L | Vikram Shivam & Khushabu Plot No, 23, Raj Samrat Extension, Hathaol | June 30, 2045/ | Bhopal
Shivam- TEBHPOOODBA78617 & [Kheda, Survey No. 17/2, Ward No 64, e
LEBHPOD00E536666 & Village Hothalkheda, Tehsil Huzur, Madhya e
TBEBHPOODDE47BE18 Prodesh, Bhopol 462022 October 07, 2025

The above-mentioned borrowers(s)iguarantors(s] isfare hereby issued a 30 day Naotice to Npt:?r the amaunt
else the murtgug;d properties will be sold ofter 30 days from the dote of publishing this Motice, as per the
ules B and 9 of Security Interest (Enforcement ) Rules 2002

PrOVISIDNS LN
Date: October 10, 2025

A\ AXIS BANK LIMITED

I:|5r Ehae F‘::rﬁui Cwpartmant, this nolion Is sswed

Retail Lending and Payment Group [Local Office/Branch): Axis Bank Lid-RAC
P-4, Block-8B, Near Metro Tower indore

DEMAND NOTICE
(Under Section 13(2) of Securitisation and Reconstruction of Financial Assets and Enforcement of
Security Interest Act 2002 with Rule (3) of the Security Interest Enforcement Rules, 2007)
YWhereas, al tha request of you, the below mentionsd penson(s), have been granied various credil inclities from fme 1o Bme by way of financal sasistancs agains! varous
Bssots craaling secunty inarest in favour of the Bank. The particuars of property (sos) mongaged by you by wary of depos! of title deeds creatng securty mionest n lavow
of the bank are mantlonad heme under, As you have falled 1o dischange the debl dug to the Bank, vour accounts have boen dassifed as Non-Perdorming Assels as per e
guldalines ssued by the Reserve Bank of India. As the Demand Mofioes thal were seni by Regd. Post calling upon o discharge the debt due to fhe Bank wens mdumed

Ird Floor, Dhan Trsdent
45001

:L l'hm- of the Applicant | Co - Applicant | Gurantors! Ac No Liability in Rs Properties offered Equitable Morigage

1 |1-DR LPENDRA KUMAR DHOTE 8/0 MR MLR DHOTE R/ = Primary Health Conire, Village- | R, 10,96.381.00/ | Eguiiabls Morigage OF AN Thsl Pwces And Parcel OF Fescdensal
Bamri Harchand, (City- Semv Hibad) Block Shohagpur, Dissl Hosangabad (MP ) - 450001 Alse |  [Tor Lakh Mingty | immowable Property Shusied Al Forme Par’ Plet Mo, C-5 A1 B4
At:« Dr. UPENDRA KUMAR DHOTE S0 MR MR DHOTE RAD - C-08, Opposio Magar Migaen S Thowsand Baswadlsn Kalan, Bhopal (M) Admadionng Ass 1500 5q FL In The
Offcn, Nehu Nagar, Bhopal (M P4E2003 [(Barrewer/ Applicsnt/ Mongagor| 2- MRS, BOMAL Thies Husdred | Mama 0¥ O Dioral Dessle WO D, Upeswdes Dbt & O, Upereirs Dicte
DHOTE 'WiO MR. UPENDRA KUMAR DHOTE Add: Sambhavi Clinke, C-B8 Wahn Magaer Bhopal | Sidy One Fupees | S0 e, Marull Rao Dhote Boundaries - Esst: Mol No. C-J West: Pl
i WP =2 D0 Cinly) As Om oL~ Marth: Road Sowth: Cihe s Lang
Loan Asacunt Mo 2450 10600411330 H0.08-1035
Damand Natice Date: 23-8EPT- 2025 Date af MPA- 03-5EP.36

el T LT e

2 |1 MR, ABDUL SHAKZER KMAN S/0 MR, ABDUL SAJID KHAN R/O —Fal No 11
Comlor Plaza. Punjsbi Bagh Baisen Road, Mew Ashokh Garden, Mear TVS
Snowmoom, Bnopal (MP) - 462001 [Borrower’ Applicant’ Mortgagor) 2-MRS
RAMSHA VIRAR WO MR. ABDUL SHAHIER KHAW RO - Flal Mod1 A
Spclor Askoka Garden, Huzur, Near Panbar Maned, Bhooal (WP) - 882020  (Ca.
faplicandMortgago

Loan Acocunt No: PHROD441Z188325 & LTROD4ADD4B4361

Demand Wotice Date: 15-8EPT-2020 Date of NPA: 08-SEP-25

RS. 22.96.142 §2/- (Twenty

Thowmand Ona Hundreed
Fourty Two Rupeis Pori
Shdy Twe Pams Oy ) As
i, 09-09-2025 | Thin
Amourd Indludes nisnesl
Appiad Tl 15-09-2005)

Equiabls Morigage Of A Thad Pieces And Parcel OF Rssidestal
immnivable Propenty Stusied A Fat ho. &1, 3= Flooe, Plol o Mouss
B, Saarvey o 4G, 5, Shusted Al Multl Sion Buldeng “Comlon Plass
Puriabi Bag Ward Mo T3 Tebad Hunar Bhopal (WP ) Admessunng Ama
4880 Sq. Mir I The Mame OF bie Abedal Sharoed Bhan 50 Me Al
Sapd Knan & Mre. Farsra Vgl Shahced Khen Beundanies -, Esat
Fist No- A-17 Weat: Open Nerth; Open Bouth: Stain

Twa Lakh Ninety Six

{Co-ApplicantMongagor)
Loan Apoccunt Nao: FHROGEADES10I4T

Damand Notice Date: 18-SEPT-2028 Date of NP D8-3EP-25

1 |[1-MR, SHUBHAM SEN 50 MR UWMASHAMKAR SEN RO -Wam MNo 04, Sonfva, Sehoms,
Mnsnilagarn, Sahom (M.P) = 466531 Almo Af- MR SHUBHAK SEN S50 MR, UMASHANFAR SEN
fdd- Assislonl Manpgar, &xs Bark Mebru Mogai, Bhopal MP) - S62000 |Borrower
A pplicantMortgager) 2-MRS KAMLESH BAI SEN W0 MR UMASHANKAR SEN R/ - Ward Na
(4, Sonibiya, Sehor, Nasmullagan), Sehom (MP) - 468331 3- MR UMASHANKAR SEN S0 MR
BITARAM BEN RiC- Ward No, DM, Sonfyn. Sehors, Maardlsgan Sshom (MP) -

Eguiiabie Moagsge OF Al Tha! Peces And Parcel (F
Risidonlal mmovabls Propety Shusied Al Pol No. Y632
[Coenvar], Lamd Reverue Surely Mo, 455 “Sheslal Uaga
Cey" Mager Palivs Masdssss Wsrd ha 23 [0l Werd bic
17 Tehad Gohargen Dol Aasen (WP Admessang
Araa 1100 Sq. FL b The Maens OF e Shobihaen Sees 50
M Umashaskar Sen & Sl Kamlssh Sen WO M
Limagtaniat Sen Boomdaries - Easl: Colony Boad Wesd
Pl s 14T Masth: Coloey Fosd Soeth: Pl Motél

RS 15,4 30984 1.
{Fiftwan Lakh Twanty Sa
Thousang hirs Hurces
Twiisndy hang: Rupets fnd

Eighty Four Pasa Only) As
Cin, ©9-08-2025 (Thia
Amregnl Inciyscas | s
Applist Till 15-08. 2025

BB

Gunranior!
Loan Acocwml Ma: PHROA2000831TTE

Damand Notice Date; 18-SEPT-2026 Date of NPA: 03-08-25

4 | 1-MR. RAMMARAYAN SINGH ATAL 50 MRACHHE LAL ATAL RAD - P No 837007, Destimesh
Dwar Gali, Gurunanah Schodl Madan Mabal Gal No-03, Jabalper (MP) - $12002 Also AL- M
Ramnarayan Singh Atsl B0 MrAchbe Lal Atel R -288400 Rarvdurgment Word Garhin Mo
Garganagnr, Jabsipur (MFP) - 4R00E Alse At- MR, RAMNARAYAN SINGH ATAL 50 MRACHHE
LAL ATAL Add- Offica OFf The Collectorate Room Mo B2 16 Flox, Collediorsie Offce (Mear Pam
Colege) Jnbalpur (W PREI00  ([Borrowen ApplicantMoripagor) 3-MRS. NISHA ATAL WO
RAMNARAYAN SINGH ATAL RO - Plal Mo BEATOOT, Dasthresh Dwar Gal, Gurananak Schodl, Madan
Mahal Gl Moo=, Jabuour (WP = SIEKE Also At Mrs. Naha Al WK Rammariyan Sngh Adal RO
2804n, Randurgawali YWard Garha Near Ganganagar, Jabalpur (MP) - 4BACACo-Applicant!

Emnﬁeuuwuﬂ-u?uhunwﬂm“
THIRTEEN LAk STy | Resdendial |rnovatle Progety Shaaled Al Pan OF Piol No
FOUR THOUSAMD | 107, Mauja Purvs NB. No1E2 PHNo 07 Maharna
FOLUIRTEEN RUPEES AnD| Protap Ward LN labaipur Pat OF Drvprsion Khasrs o
TWENTY SEVEN PASA | S35450.357, Fart OF Shoat Mo.4.Fant Of Lay Ol Fiot e
OMLY) a8 an 174092025 20, ASer Mlutstion Khaers Mo 225707 Tebsll And Desincd
(This amaunt inchucies Jatalpur (M P Admaasung-T00. I The Mame OF ki
irterest moviied Hamnarayan Siagh Abel And Mrs. Naha Als WO A
7 | Remnarayan Singh Atsl .Th- Bounddarms A Aa
042024 Follows. Esst - House 0f Vishng Pranad Shammap Wesk -
Houme OF Aldhdssh Wusnsl Nerth - Plot OF Mimasl Kumar
Tamraiar Bouth - Side Rl

Ra. 1564004 277

under any other Provisions of Law

i you the above mentioned persons fall 1o repay the above-mentioned amount doe by you with future interest and inCidentsl sxpenses. Costs &% stalnd above in e of s
notice under Section 13(2) of SARFAES! Act. Within B0 days from the data of this notice the Bank will exercise all or any of the rights detailed under Section 13(4) of SARFAE-
Sl Act and other applicable provigions of the said Act, This notice |8 without prefudice 1o the Bank’s right 1o initiate stich ofher actions of laged proceedings, 85 il deem NECEssary

l.,.\l_"lum. Bhopal

Sincerely Authorised Officer
Far ICIC| Bank Ltd,

‘-'I[EET <k n| uco BAHH

[ WA ST T )

Appendix-IV-A [Sep provishs 1o rule Bi6) & Bi2)]
SALE NOTICE FOR SALE OF INMOVABLE PROPERTIES

E-Auction Sale Notice for Sale of Immovobis Assets under the Socuritisation and Reconstruction of Finaneinl Assels and
Enmforeamant of Secority Imbarest Az, 2002 read with proviso o Rule & (8) & B{2) ol the Security iMerest [Enforcamant) Rulos, 2002
Notios 18 heraly gleen bo tha publie n ganaral and in porseular (o the Borrawar (&) and Guarntar (2) thal tha balow dessnbed
immavablé propertes morgapad/charged to WCO Bank, Concermed Branch he Sacurad Craditor tho Pessession of which has
tain takan by the Authonsed Oficer of UGO Bank, Concarned Branch Sacunad Craditor, will ba sald an " As 15 whare 1",
fer riscovery of Amaunt mentionsd below plus interest wnd othor sxpantes dui o WED Bank,

4" nned “Whabever thare is basis”

Concarnod Branch the Secured Craditor from balow mentionad Borrowers & Guarantor

F0.10.2025 between 11.00 AM 1o 5.00 PM
vith unlimited exta

Name of the
Borrowers
& Guaranlors

T lnllm;
e

UCO Bank Mandideep Branch,

BOTOWer 27.01.2025 | Ofice No. 51, First Floor, Center Point Situated In 10, 53 000 [
"“I'-"“'i 03.06.2025 |Ward No. 42, Plot No. 188/C, Pulbogda, Jinsi sirs

I:u :t:u sl!:::" ¥ 40,21,401.97)- Square, Jahangirabad, Tehsil- Muzur, Districl-

Ualbhay Matwani || suvetoversd | Bhpal (M.P.) Boundaries: East- Office No. 50, West- 1,05.300
s/0 Jal Motwani |||1r||n5r.-'mt|:n|n!|r!'“.!'. Others Property, North- Corridor, South- Bathroom BT

clarges thereo

B‘nllmlwmm

1 Giowt ol lnatdia Linds

Mandideap Tel.: 932929684

Description ol Propaerty &
Name ol Property Owner

2, B=-mall-mandip=ucobank.co.in

E-AUCTION

‘a5 what

§27.10.2025 uplo 4.30 P.M

UCO Bank, Kolar Hoad Branch, Bhopal

spmbolie Poksaigion

Date: 11.10.2025, Place: BHOPAL, Madhya Pradesh

Authorised Officer, Axis Bank limited

Borravar 21.10.2024 | Residential Flat No. T-01 at Plot No. DK-5/270, i.e., 776 T
M/s ND Studio | 390 g0 | S0, Ft. Situated at Plot No. DK-6/270, Danish Kunj| 20,11,000/-
Prop. Deepak | ——————— | Colony, Kolar Road, Ward no.-82 Tehsil Huzur, Distt| ™ &
Shrivastava T21.43 | @hopal, MP- 462042 Area-T76 Sq.FL. 2.01.100/-
Lokns | Owner- Mr. Deepak Shrivastava ol
: e g | BOURAATIRS:- North: Plot no. DK-5/281 i
"'Efifjr.iui‘lii’i‘.iz.f‘ south; Golony road, East: Flat no T-02 S R
West: House no.DK-5/269 | Physical Possesion [
Borrowar 20-12-2024 | Residential Flat no. T-02, 3rd Floor, Prithvi Emerald ¢
M/s KALP Prop. | 31-p3-2075 | Helght of Plot Mo. DK-5/270, Danish Kunj, Kolar| 20,95,000/-
Mr. Neelesh | - Road, Ward No. 82, Distt Bhopal (M.P.)-462042 Area-| &
Upadhyay ¥37.98 Lakhs | 776 8q Fi, Owner- Mr. Neelesh Upadhyay Boundaries:| 9 gg 500/-
“”E'{':J'g‘-::::mgﬁ East: House No. DK-5/271, West : Flat No. T-01, North; }———
Sharg fhereon Rl 'I'41|II.I-|II: Possesion -

1% OF Thet sale

to the link provided : hitps://baa

Thie borrowar/guarantor are hiveby notitled to pay the Sum as mantionsd Above alorg with up 1o dated interest and ancillary
pxpenges betora tha daté ol auction, falling wiich tha property will be suctionad’sold and batance dues it Gy will Be recoversd

phang with Infergst and cost. This is also trealed as 16 days stafutory notice under SAHFAES] Acl

Termz & Conditions of e-saciion:
1.E-Auction Is being held on

"AS IS WHERE 15",

“AS 15 WHAT 18" and “WHATEVER THERE IS BASIS™ & “WITHOUT
RECOURSE BASIS" and will ba conducted "On Ling", Bank reserves fs right for sale of the proparty aither in one lof or
saparataly. Thi auction will be conducted through sarvice provider (PSE Alllanca) at the web portal: Mips:// baanknet,com

2. Tha intending bidders should make thelr own indepandant inguirias ragarding the ancumbrances, itke of propertyias put
on auction and claims/ rights’ dues’ affecting the proparty, prior to submitting thair Bid. The e-Auction advartisemant does
nod constituie and will not be deamad 1o constitute any commitment or any represantation of the Bank, The property is
belng soid with all the exdsting and future ancumbrances whather known or unknown to the Bank. The Authorzed Officer!
Secured Craditor shall not be responsible in any way far any third-party claims/ righta/dues/ancumbrances

4. 1 ghall b the responsibility of the interested bidders o ingpect and salisly Ihamselves aboul the propary/Hem to be
gold, before submission of ihe bid. Bidder has to make their own dus diligence regarding properly. Inlending bidders/
Purchasers can inspecl the property pul on é-auction on 20-10-2025 io 24-10-2025 betwesn 12:00 PM and 04:00 PM.

4. The purchaser shall baar the applicable stamp duties’ sdditional stamp duty/ transfer charges, fea stc. and also all the

slatutary non-statutory duds, faxes, rales, assassmant charges, 18es elc. owlng 10 anybady

5. The Authorized Officar/Bank is not bound to accept tha highest offar and has the absolute right to accept or reject any or
all oMerts) or adjournd postpone’ cancel the e-Auction or withdraw any property or portion thareol from the auction

proceadings ai any stage without assigning any reason thera for

B. The Sale Cartificate will ba isswed in the name of the purchaser(s) / applicant (s) only and will not be issued in any othar

name(s)

7. Thee sate shall ba subject to rules! conditions proscribed under the Securitisation and Reconstruction of Financial Assats

gnd Enforcemant of Security Interagt A

Dated: 08.10.2025
Place: Mandideep/Bhopal

ct, 2002

[Authorized Officer)
UCD BANK

nknel.com

AP e PTE S S U T T
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